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Central Administrative Ti'jbunal
Principal Bench; New Delhi

OA No.475/97

New Delhi, this the 11th day of July, ,1997
Hon'ble Dr. Jose P. Verghese, Vice-Chairman(J)

Hon'ble Shri S. P. Biswas, Member (A)

..Applicants

/

1. Vijender Singh
s/o Shri Khem Chand,
R/o Qr. No. 5,Type-Ill,
p & T Colony, Maunana Road,
Meerut.

2. Mohan Kumar
s/o Late Shri Jia Lai, -
r/o 474/48, Saket Colony,
Muzzaffar Nagar.

(By Advocate: Mrs. Meera Chhibber)
-Versus-

1. Union of India through
Secretary,

Ministry of Communication,
Department of Telecommunication,
20, Ashoka Road,
New Delhi.

2. Chief General Manager,
U.P. Telecom Western Area,
Dehradun.

ff

3. Director (SEA),
Department of Telecommunication,
Sanchar Bhawan,
NewOelM. ....Respondents

(By none),

ORDER (Oral)

[Dr. Jose P. Verghese, Vice-Chairman(J)J

Both these petitioners submit that^they have

undergone training and the same has been declared to be

successful ■ alongwith three other juniors to the

petitioners. It is stated that those juniors who had

also gone for training alongwith the petitioners have

already been considered and promoted and the case of the

petitioners have not been considered till today. Since

the respondents have already considered and promoted the
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juniors to the petitioners, these petitioners are also

entitled to be considered for promotion in accordance

with Rules..
□

Notices were issued to the respondents and more

than one opportunities have been given to them but none

appears on their behalf. In the circumstances, we allow

this OA to the extent that the respondents are directed

to consider the promotion of the petitioners in

accordance with Rules. In case the petitioners are found

fit for promotion under the rules and in case respondents

have promoted the juniors to the petitioners, the

respondents are directed to give effect to the promotion

orders which would be then passed from the date on which

their juniors have.been promoted.

With the above observations/directions this OA

is disposed of with no order as to costs.

(S«?PretS\fasir (Dr. Jose P. Verghese)
Member (A) Vice-Chairman(J)
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